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CENTHAL ACf^INISTRATl^yE TRIB.JJAL
• PRirriFAL BH^JCH

WEV/ DELHI

C.P. NO. 464/93 in
Q-A. NO. 2842/qi

New Delhi this the 1st d.jy of March, 1994

CQRAf^ :

THE Hai«3Ll MR. JUSTICE B. C. SAKSENA, V.C. (J)
THE Hai'SLE MR. S. R. ADIGE, MEMBER (A)

S/Shri
1. Ran Phall S/0 Haffi Pratap

Ram Dhan S/0 Jharia Ram
3. Rohtas S/Q Sohan Lai
4. Ram Singh S/0 Mardana
5. Bansi S/0 Chitter
6. Khilari S/0 Surajmal

All Applicants v/orking in
the Of-Mre of Pi^R;, Western
Railway, Alwar (Raj,) ,,, Applicants

By Advocate Shri V. P. Shanaa

Versus

1. Shri K. P. Singh,
Divisional Railway Manager,
Western Railway, Jaipur,

2, Shii Rajesh Aggarwal,
Asstt. Engineer,
Western Railway?^ Alwar. ... Re?pendents

order (oral)

Hon'ble Mr. S. R, Adige, Member (A) -

Shri V. P. Sharma states that he does not wish

to press this C.C.P. Accordingly, it is dismissed

as not pressed.

( o. R. Aoige ) f r p ' •»
Member (A) Virl_rK |

^ ' Vice-chairman (j)




